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overall incrsase in the size of the
1ailW8Y and polive establizhment,

shrl P, SBubba Rao: Does not the
Goverrupant think that by prosecut-
ing thege beggars, the nulsance will
be brougnt under control?

Shrl Alagesan: No,

Mr. Deputy-Speaker: They will get
food in the jails;

Shrl P. Subba Rao:
turned out is no good.

Simply heing

Mr, Deputy-Speaker: It is a matter
of oplnion.

Shri Punpoose: Are these beggars
allowed a place in the Five-Year Plan?

Shri Ragbaveiah: May I know whe-
ther the Raflway Miniatry is cantem-
plating llquidat ag the beggar nuls-
ance in tralns in the course 0f tbe
Five-Year Plan?

Mr, Depuiy-Speaker: It s an all
India problem. It is for the States o
tackle it.

Sardar A. 8. Balgal: Is it a fact that
beggars with leproay ape irave o
the Eastérn Rallway Zong f.«xq%h I
pur to Katn{ and Bllaspur to Chaca
harpur and take rice and smuggle
them into ather provinces?

&8krl Alageman: With the chsngs §n
the food policy, smuggling has very
much decreased in all areas.

Shrl M. L. Dwivedl: As a large pa
of the steallng Is done by small <hil
dren who are encouraged tr on the
platforms. what steps are being’ taker
to prevent them from dolng s0? *

Shri Alagemaa: As soon as they ara
found. they are taken out,

Shri Ragbavelsh: May I know whe-
ther the number of beggsra I3 increas-
ing or decreaslng?

Mr. Deputy-Speaker: That has been

answered in the first part of the oues-.

tion. Apart from_the Question Hour
beirg over, the Question Ijst ia also
over. There are three short notice
auestlons. The first one is by Shrl
Kanavade Patil. relating to food scar-
city in Maharashtra.

The Minister of Agriculture (Dr,
P. S Deshmnkh): There & another
short .otice ouestlon on {he same sub-
Ject. It this is also put. the two Ques-
tions may be answered to 2
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Foob SCarCITY 1IN MABARASTRA

E. Shri Eanavade Patil: (a) Will the
Minister of Food and Agriculture be
pleased to state whether any demand
for loan from the Central .lovern-
ment has been made by the State Gov-
ernment of Bombay to meet the
famine conditions in Maharastra?

(b} Are Government: |u possession
of any report from that area uf famine
and scarcity conditions?

(c) Do Government propuse to send
a &oerial officer to inquire iu the
situation? _ !

' The Mialster of Agrisulture (Dr.
P. S. Deehmokh): (a)} Yea.

(b} Yes.
(c) Yes.

FooD SCARCITY 18 MARARASTRA

TL Shrl 8 8. More:  (a) Wil tbe-
Minlstgr of Food usd Ageiculépre be
pleased to state whether the Central
Goverament have received sny reports
from the Bombay $State Goverriment
glving detalls about the famine, pre-
valling in some of the districts in Ma-
?;r“agtra. particutarty  Sbolapur Dis-

(b) Have Government recelved any
details about the number of c¢attle
which have oerished for want of fod-
der or ourchasxing capacity nf the fa-
mine-strieken people?

(c) Hor any demaod for }oan from
the Central Governmeot 1 made:
by the State Govefmmedt in Bambay
to meet the famine condltions in Ma-
hargaitza?

(d) Have Government an¥ informa-
tion about the larse number of per-
sans who aze leaving their homes and
hearths in search of employment?

(e) Dn Government ropnse to send’
a soeclal oifficer imrnedia to en-
olu"Te into the seriousness of the situa-
tlon

The Minister of Agricoiture (Dr.
P. 8. Deshmaith): (a) Yes.

{b) No cattle death for want of fod-
der or purchasing capacity «f people
has been reported to Government,.

(¢l Yes.

(d) Migratinn on more t:an usual
scale from affected patts to non-af.
fected_parts of Sholapur district and"
from East Khandesh to oeighbrurlt,g
areas in Madhya Pradesh bas been re-
ported. No definite figures of migra-
tlon are available.

(e) Yes.





